
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 30.06.2022 (THURSSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

  1. Comp App (AT)(INS) 

No.245/2022 

V Karthikayan 

V 

M S Viswanathan and ors 

Ravi Rajagopalan  

  2. Comp App (AT)(INS) 

No.222/2022 

Rajendra Prasad Tak 

V 

S H Girdhari Lal Sharma and ors 

Kinshuk 

Chatterjee 

 

3. Comp App (AT)(CH)(INS) 

No.195/2022 

Paleti Padmaja Suspended Director 

V 

Chevuri Enterprises & 1Anr 

V Raghunath Viswaraj Maharshi 

Marripati 

4. Comp App (AT)(INS) 

No.179/2022 

(IA NO. 405, 406 & 

404/2022) 

The Regional Provident Fund 

Commissioner  

V 

Mr.Arunava Sikdar Resolution 

Professional M/s.The National Sewing 

Thread Company Ltd 

M. Palanimuthu  

5. Comp App (AT)(CH) 

No.41/2022 

(IA No.529/2022) 

V Raviprakash 

V 

Associated Broadcasting Company Pvt 

Ltd and 9 ors 

Adithya Reddy  

 

For Directions 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

6. TA (AT) No.170/2021  

(CA)(AT)(INS) 1094/2019 

BCIL Yelahanka Projects LLP  

V 

Amit Chandrakanth Shah & Co. 

Gautam singh Kumar Amurag Singh 

7. TA (AT) No.171/2021 

(CA)(AT)(INS) 1140/2019 

BCIL Yelahanka Projects LLP 

V 

Amit Chandrakanth Shah & Co. 

Gautam singh Kumar Amurag Singh 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

8. Comp App (AT)(INS) 

No.116/2022 

(IA NO. 274 & 275/2022) 

IDBI Bank Ltd  

V 

CJ Davis 

A.G. 

Sathiyanarayana 

 



9. Comp App 

(AT)(CH)(INS)No.148/2022 

(IA NO. 346 & 345/2022) 

BV Gautham  

V 

Clarke Energy India Pvt Ltd 

T.K. Bhaskar, 

Rajaram Hariharan 

M. Yogeshkanna R1 

10. Comp App (AT)(CH)(INS) 

No.12/2022 

M/s. Alturas Trading Corp  

V 

VRMX Concrete India Pvt.Ltd. 

Revathi 

Manivannan, 

Joseph Nihal 

Ravel 

Thirumavalavan 

11. Comp App (AT)(CH)(INS) 

No.163/2021 

(IA NO 335, 334/2021 & IA 

NO 196/2022) 

CFM Asset Reconstruction Private 

Limited 

V 

Unison Hotel Private Limited 

Karthick 

Vishwanath, 

Giridharan Sai 

Yogesh Jagia-R1 

A. Chandrasekar-R2 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

12. TA (AT) No.72/2021 

 

Pramerica ASPF-II  

V 

Metrocorp Infrastructure Ltd & Ors. 

With 

Aditya Kumar Bharath. K, Mr. Mani 

Bhadra for R1 to R3 

Kirit S Javali R4 

13. TA (AT)No.71()2021 

In 

Pramerica ASPF-II Cyprus Holding 

Limited  

V 

Metrocorp Infrastructure Ltd. & Ors. 

Aditya Kumar Bharath. K, Mr. Mani 

Bhadra for R1 to R3 

Kirit S Javali R4 

14. TA (AT)/79()2021 (IA NO 

432/2021,IA NO 431/2021) 

Ashok Kriplani 

V 

Sri Suresh Kumar & Ors 

Iswar Mohapatra, 

Shilpa Gamnani 

G.V. Sudhakar, 

Lokesh-R6, & Tushar 

Singh-R16 

15. Comp App (AT)(INS) 

No.6()2022 

(IA NO 17/2022,IA NO 

16/2022,IA NO 218/2022) 

M/s. Asset Reconstruction Company 

(India) Limited  

V 

Ms. Renuka Devi Rangaswamy 

With 

Chetan Sagar,  B. Dhanaraj, P.H. 

Arvindh Pandian, A.G. 

Sathyanarayana 

16. Comp App (AT)(CH)(INS) 

No. 72/2022 

(IA NO 152/2022) 

Ms. Renuka Devi Rangaswamy  

V 

M/s. Regen Powertech Private Limited 

With 

B. Dhanaraj P.H. Arvindh Pandian, 

A.G. Sathyanarayana 

17. Comp App (AT)(CH)(INS) 

No.79/2022 

(IA NO 161/2022,IA NO 

246/2022,IA NO 223/2022,IA 

NO 160/2022) 

M/s. Asset Reconstruction Company 

(India) Limited  

V 

Ebenezar Inbaraj 

With 

Chetan Sagar,  B. Dhanaraj, P.H. 

Arvindh Pandian, A.G. 

Sathyanarayana 

18. Comp App (AT)(INS) No. 

88()2022 

(IA NO 189/2022) 

GAIL (India) Limited  

V 

Regen Powertech Private Limited 

With 

P.V.S. Giridhar B. Dhanaraj, P.H. 

Arvindh Pandian, A.G. 

Sathyanarayana 



19. Comp App (AT)(CH)(INS) 

No.93/2022 

(IA NO 215/2022) 

L and T Infra Investments Partners  

V 

Regen Powertech Private Limited 

acting through RP Mr. Ebenezar 

Inbaraj 

With 

Cibi Vishnu P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

M.S. Krishnan, Vipin 

Warrier 

20. Comp App (AT)(CH)(INS) 

No.94/2022 

( IA NO 220/2022 ) 

Giriraj Enterprises  

V 

REGEN POWERTECH PVT LTD 

With 

P. Mohan Prasad 

& Ms. A. Vidya 

P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

S.R. Rajagopal  

21. Comp App (AT)(CH)(INS) 

No.96/2022 

(IA NO 224/2022,IA NO 

225/2022,IA NO 226/2022) 

TVH Energy Resources Limited  

V 

REGEN POWERTECH PVT LTD 

With 

Ramasamy 

Meyyappan, Arthi 

Fernandes 

P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

B. Dhanaraj 

22. Comp App (AT)(CH)(INS) 

No.104/2022 

Sulochana Cotton Spinning Mills Pvt 

Ltd  

V 

REGEN POWERTECH PVT LTD 

With 

R.Vidhya Shankar P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

B. Dhanaraj 

23. Comp App (AT)(CH)(INS) 

No.114/2022 

(IA NO 270 & 269/2022) 

GAIL (India) Limited  

V 

Regen Powertec Private Limited 

With 

P.V.S. Giridhar P.H. Arvind Pandian, 

A.G. Sathyanarayana 

24. Comp App (AT)(CH)(INS) 

No.118/2022 

(IA NO 280/2022) 

Echanda Urja Pvt Ltd  

V 

Ebenezar Inbaraj 

With 

N.P. Vijay 

Kumar, R. 

Pradeep 

P.H. Arvind Pandian, 

A.G. Sathyanarayana, 

M.S. Krishnan, Vipin 

Warrier, B. Dhanaraj 

25. Comp App (AT)(INS) No. 

323/2021 

(IA NO 669/2021,IA NO 

668/2021,IA NO 667/2021) 

Giriraj Enterprises  

V 

REGEN POWERTECH PVT LTD 

With 

P. Mohan Prasad 

& Ms. A. Vidya 

P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

B. Dhanaraj, S.R. 

Rajagopal 

26. Comp App (AT)(INS) No. 

328/2021 

(IA NO 679/2021,IA NO 

181/2022,IA NO 190/2022) 

Echanda Urja Pvt Ltd  

V 

ReGen Powertech Private Limited 

With 

N.P. Vijay 

Kumar, R. 

Pradeep 

P.H. Arvind Pandian, 

A.G. Sathyanarayana, 

M.S. Krishnan, Vipin 

Warrier, B. Dhanaraj 

27. Comp App (AT)(INS) No. 

334/2021 

(IA NO 692/2021)  

Clean Wind Power (Devgarh) Private 

Limited Company  

V 

REGEN INFRASTRUCTURE AND 

SERVICES PVT LTD 

With 

Yash Srivastava P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

B. Dhanaraj,  

28. Comp App (AT)(INS) No. 

335/2021 

(IA NO 693/2021) 

Bhilwara Green Energy Limited 

V 

REGEN INFRASTRUCTURE AND 

SERVICES PVT LTD 

With 

Yash Srivastava P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

B. Dhanaraj,  

29. Comp App (AT)(INS) No. 

340/2021 

(IA NO 703/2021,IA NO 

704/2021,IA NO 219/2022) 

Renuka Devi Rangawamy 

V 

Ebenezer Inbaraj 

B. Dhanaraj P.H. Arvindh Pandian, 

A.G. Sathyanarayana 



30. Comp App (AT)(CH)(Ins) 

No.125/2021 

Winwind Power Energy P Ltd 

V 

Asset Reconstruction Company India 

Limited & 3 others 

With  

Srinath Sridevan 

T. K. Bhaskar 

K. Harishankar 

R. Subramanian R2 

Abitha Banu R1 

R. Sugumaran R3 

Sivakumar & Suresh 

R4 

31. Comp App (AT)(CH)(Ins) 

No.128/2021 

V. Nagarajan RP Of Cethar Limited 

V 

Asset Reconstruction Company India 

Limited & anr 

With 

Srinath Sridevan 

T. K. Bhaskar 

K. Harishankar 

R. Subramanian R2 

Abitha Banu R1 

R. Sugumaran R3 

Sivakumar & Suresh 

R4 

32. Comp App (AT)(INS) No. 

129/2021 

(IA NO 301/2021,IA NO 

427/2021,IA NO 230/2021) 

V Nagarajan  

V 

Asset Reconstruction Company (India) 

Ltd 

With 

Srinath Sridevan 

T. K. Bhaskar 

K. Harishankar 

R. Subramanian R2 

Abitha Banu R1 

R. Sugumaran R3 

Sivakumar & Suresh 

R4 

33. Comp App (AT)(INS) No. 

130/2021 

(IA NO 429/2021) 

V Nagarajan  

V 

 Asset Reconstruction Company (India) 

Ltd 

With 

Srinath Sridevan 

T. K. Bhaskar 

K. Harishankar 

R. Subramanian R2 

Abitha Banu R1 

R. Sugumaran R3 

Sivakumar & Suresh 

R4 

34. Comp App (AT)(INS) 

No.131/2021 

V Nagarajan  

V 

 Asset Reconstruction Company (India) 

Ltd 

Srinath Sridevan 

T. K. Bhaskar 

K. Harishankar 

R. Subramanian R2 

Abitha Banu R1 

R. Sugumaran R3 

Sivakumar & Suresh 

R4 

35. Comp App (AT)(CH)(INS) 

No.131/2022 

(IA NO 311/2022) 

L and T Infra Investments Partners  

V 

Regen Powertech Private Limited 

acting through RP Mr. Ebenezar 

Inbaraj 

With 

Cibi Vishnu P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

P.C. Sen, Mr. B. 

Dhanaraj, M.S. 

Krishnan 

36. Comp App (AT)(CH)(INS) 

No.132/2022 

(IA NO 312/2022) 

L and T Infra Investments Partners  

V 

 REGEN POWERTECH PVT LTD 

 

Cibi Vishnu P.H. Arvindh Pandian, 

A.G. Sathyanarayana, 

Mr. B. Dhanaraj, M.S. 

Krishnan 

37. Comp App (AT)(CH)(INS) 

No.156/2021 

(IA NO 316 & 315/2021) 

Amit Chandrakant Vaishnav - 

Shareholder of Mega Food Products 

Madras Private Limited  

V 

 MD OVERSEAS LTD 

Gaurav Kumar T.K. Bhaskar, R1 

A.S. Arvind, R2 

38. TA (AT) No. 154/2021 

 

Mr.M Mohamed FAhrudeen  

V 

MR.Vasudevan & Ors 

S. Gopinathan K. Moorthy – R1 & R2 

 

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

 

2. Website: www.nclat.nic.in                                                                                                                                   (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

                

2.Court Officer  - PH No. : 044-2888 0450 

http://www.nclat.nic.in/

